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SLP(Crl.)No. 5200 CF 2003

| TEM No. VMM 3 Court No. 1 SECTI ON 11
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 5200/ 2003
(From the judgenent and order dated 04/03/2003 in CRVA 1029/01
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)
UNI ON OF | NDI A Petitioner (s)
VERSUS
MAHABOOB ALAM Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for issuance of non-bailable war. of arrest
nmodi fication of Court’s Order )
Wth
SLP(Crl.) No. 5201/ 2003
Date : 04/02/ 2004 These Petitions were called on for hearing today.
CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR, JUSTI CE S.B. SI NHA
HON BLE MR, JUSTI CE S. H KAPADI A

For Petitioner (s)
Ms. Sushma Suri, Adv.

For Respondent (s)
M. Irshad Ahmad, Adv.

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER



